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 Seventeenth  Loksabha

 >

 Title:  Regarding  deleting  entry  relating  to  wild  boars/wild  pigs  from

 Schedule  III  of  the  Wild  Life  Protection  Act-  Laid

 SHRI  K.  SHANMUGA  SUNDARAM  (POLLACHI):  Pollachi

 Parliamentary  Constituency  is  spread  over  nearby  Tiruppur,  Dindigul

 and  Coimbatore  Constituencies.  The  wild  boar  or  wild  pig  from  the

 western  Ghats  entered  Udumalpet,  Pollachi  and  Palani  and  destroyed

 thousands  of  acres  of  agriculture  lands  and  attacked  the  villages.  Wild

 Pigs  cannot  be  killed  as  per  Wild  Life  Protection  Act  vide  Schedule  III

 entry  number  19.  Secondly,  it  is  very  difficult  for  villagers  to  fight

 these  animals  because  they  come  in  groups.  In  view  of  the  facts  placed

 before  the  August  House,  I  request  the  Government  to  remove  the  entry

 relating  to  Wild  Boars  /  Wild  Pigs  from  Schedule  III  of  the  Wild  Life

 Protection  Act  to  save  the  crops  and  the  human  beings.
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